
6NU1ML RUMINISTRATIVE TRIBUNAL 
BANGALORE BENCH 
*, $ t 

CONTEMPT 

NO () 
ZN APPLICATION NO. 949/86(r) 

W.P.NO (s) 

pplica ntj) 

Shri P.K. Kur 

To 

Commercial Cornplex(BDA) 
Indiranagar 
flangalo - 560 038 

Dated 2 23 FEB1989 

-I, 

Res2ondeflt1 
V/a 	The Accountant General (AlE), Ksrnstaka, 

NongalOrs 1 2 Ore 

Shri R.K. Kumar 
Senior Accountant 
Of floe of the Accountant General 
kirnataks. 
larillors - 560 001 

Dr $.S. Nq.raja 
AdvcatS 
35 (Abøs Hotel Spaath) 
tat Maiji, Gsndhlnl'ar 
Ssngelers - 560 009 

The Accountant General 
(Accounts & Entitliiii,it.) 
Karnstake 
Bangs lore - 560 01  

The Coaptrcllir & Auditor General 
of India 
No, 10, Ushadur Shah Zafar Pl.rg 
Now Geihi - 110 002 

5, The Secretary 
MlUatry of Finance 
Gepart.snt of ExndIturs 
New Geihi 110 001 

6. Shri M.S. Padmarajal 
Central Govt. Stng Couneel 
HLh Court Buildlnç 
Bsnalors .- 560 001 

Subject : SENDING COPIES OFORDER PASSED BY THE BENCH 

Please find enclosed herewith a copy of 0RDER,i/jonQcjpgqc 
passed by this Tribunal in the above saidi 	 on 	202.49 

&~Y REGISTRAR 
(JnnTrT11 1  



S 

Office Notes 

.P.(cLvil) No. 15/89 
v/s Wo *c(ut), j.rtsks, :BSng$lOre& 

2 

Or.  

M.s. dm.rsjsiah 

Orders :f  Tribunal 

FA 

2O.2.198 KSPVCJLHARfI 

ORDER 

Petitioner by Or. .S.Nagareja. 

Respondents by Shri SP. Shrj.PJSP 

riles a memo that the authoritieS have 

implemei ted. the order in question. 

Dr. Nagarajé does not right1ydispute 

this position. In this view these 

contempt of court proceedings are liable - 

to be dropped. We, therefore, drop these 

contempt of court Øroceedngs. 	In the 

circmtstances of the case we direct the 

parties to bear their own costs. 

I 

I 	 •'- 

(K.S,PUTTASWArY) 	(L.H.. REGO)t L  
Vice - Chairman 	1ember() 

20,2.1989 	 20,2.1909 TRUE cOPY 

t9L RPG1iSARA§ 

CENTRAL ADMINISTRATIVE TRIBUNA 
EANGALOPI 




